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Date:28.01.2026 
To, 
The Regional Ofϐicer, 
Gurugram North, MCG 
 
Sub: Latest Report w.r.t. issues raised in OA No.401/2025 (News Item titled 
“Raising Waste in Gurugram Sector 103 residents demand immediate action” 
appearing in The Hindustan Times dated 04.08.2025) 
 

1 The present latest Report is being submitted in continuation of ATR dated 

22.01.2025.  

2 That site in question is neither under the ownership of answering 

respondent nor it has authorised anyone for dumping of any type of waste 

on the land in question. The land in question is under private ownership. 

3 That in month of September 2025, entire area of Sector-103, near Dwarka 

Expressway checked by the concerned ϐield staff to oversee the position of 

garbage and waste. Thereafter, answering respondent took steps for 

removal of jhuggis and waste accumulated near about. At present land in 

question is clean from waste and regular vigil is kept to avoid instances of 

waste dumping over the site/land in question.  Status of Land in question 

can be get veriϐied at your end also. 

Please let us know, if any other information/assistance is required. 

          

Date: 28-01-2026     Senior Sanitary Inspector, 

 Place: Gurugram.     Municipal Corporation, 
        Gurugram. 

3ANNEXURE- R3/130



4ANNEXURE R3/231



532


